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THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): Anyone to speak. All right. I am 
putting the question. The question is : 

"That the Bill to confer on the President 
the power of the Legislature of the State 
of Gujarat to make laws,  be taken  into  
consideration. 

The motion was adopted. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): We shall now take up clause by 
clause consideration of the Bill. 

Clauses 2 and 3 were added to the Bill. 
Clause 1 the Enacting Formula and the 

Title were added to the Bill. 

SHRI F. H. MOHSIN : Sir, I move : "That 
the Bill  be passed." 

The question was put and the motion was 
adopted. 

THE BUDGET  (GUJARAT)   1974-75 
[General Discussion) 

SHRI  HIMMAT  SINH   (Gujarat) : Mr.   
Vice-Chairman,   Sir,   the   situation in  
Gujarat,   as it has  been  developing for the  
last several  months,  has  been widely 
commented upon and every section of public 
opinion, depending upon its   predilections,   
prejudices  and  biases has commented    upon    
the    situation. People have tried to compare 
the Gujarat  situation   with  situations  
elsewhere. I beg very seriously to differ from 
this comparison.   This   superficial   compari-
son  leaves  one to conclude  that  what 
happened  in Gujarat    was    something 
which  could  be compared with    what was 
likely to happen in other parts of the .country.  
But what  was  likely    to happen  in  other 
parts  of the  country was  something which,   
in  my  opinion, was    being    pre-planned    
in a manner which I can only describe as 
diabolical. In Gujarat there was a popular 
resent- 

ment. There  was  righteous  indignation and  
the students and    the    youth    of Gujarat 
expressed their resentment and their righteous 
indignation in a manner which I can describe 
as very disciplined in the earlier stages  and  I 
cannot but help   greet   those   students   of   
Gujarat who led the torch of    their    
righteous indignation  against what was 
obtaining in Gujarat and  which had  become 
almost intolerable. My heart also goes to those   
bereaved  families  in  distress  today,  who  
have   lost  their  young  ones, families  who    
depended     upon     their breadwinners,  those  
who    could  count on the daily wages only to 
keep their body and soul together. My heart 
goes-to them and I take this opportunity to 
express  my sympathy to  the bereaved! and  
distressed   families. 

The situation  in  Gujarat,    Sir,   if I may 
say so, was something which could have 
been foreseen. In fact, the President of the 
Youth Congress of Gujarat had gone to 
Gandhinagar and presented  a  memorandum   
to the  then  Chief Minister   on   the   12th   
of    December. This   memorandum  
contained  a  list of grievances   which  were     
agitating    the mind of the common man. 
This memorandum also stressed the need for 
corrective action.  This  memorandum  also 
stated the steps for rectification  which were  
necessary   to get  the   administration deal 
with  the situation  in an appropriate   
manner.     The     then    Chief Minister of 
Gujarat    dealt    with    the memorandum in 
a most officious manner and no    
acknowledgment    even to the   
memorandum  was   either  given to the 
President of the Youth Congress in Gujarat 
or communicated to him  subsequently.     
Even  an  interview  to  discuss with  him  the    
serious    questions that obtained  in  Gujarat  
was     denied to the President of the Youth 
Congress of  Gujarat.   Instead,    only when    
the first shots were fired in Gujarat, a very 
small, officious communication was received  
by   the   Youth  Congress  President that 
because  the    situation    had 
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developed on account of scarcities of 
foodgrains and other things for which the 
Centre was responsible, the State 
Government could not do anything. You see, 
Sir, a worst possible example of shirking the 
responsibility. The State Government did not 
feel at all responsible to respond to the 
representation which was given personally 
by the President of the Youth Congress who 
led a delegation of 500 youths and students. 
This was the precursor of what was  to 
follow. 

In  Gujarat   it is said   we   have   the 
mother  of  agitations.  Well,  Gujarat  is verily 
the mother of agitations, and the discipline of 
Gujarat youth    and    students is something to 
be seen    to    be believed.  I am reminded    of 
the great struggle  for    bifurcation    which    
took place in   Gujarat  under   the  leadership 
of that great leader of our State, Shri Indulal   
Yagnik.  The  man   had   a  vast following 
amongst the common people. The man  had no  
army to help    him, but the man could respond 
to the sentiment of the common man  and,  
therefore, he was respected. He practised in his 
life what Gandhiji    preached    and that is 
why Indulal Yagnik was able to lead such a 
vast movement in the face   of  opposition 
from   the   then   Central leadership of no less 
a person than our revered 'ate Prime    
Minister, Jawahar-lal Nehru. And he was able 
to hold a parallel   meeting  in  Ahmedabad  
where six  to    eight    lakh    people     
attended against a meeting of Jawaharlal 
Nehru where there were not more than about 
50000  people.    This   was   the   popular 
sentiment which Gujarat expressed    at that   
time;   this was the popular  sentiment which  
Gujarat also expressed  at the time when the 
erstwhile leaders of the Congress were trying 
to undermine the urges of the    common    
man    and were  trying  to  hoodwink  the     
people. Gujarat, and Ahmedabad in particular, 
had a self-imposed curfew not to hear the 
leaders who had    come    specially 

from  Bombay  at   that time—I  do not want to 
mention  names—and  the self-imposed  curfew 
was  one  of the  most exemplary  expressions   
of      resentment and indignation. What I mean 
to say is that  when  you    have  a    
Government which  gets   isolated   from   all   
sections of the people,  that    Government    
can only misgovern. And that is what happened  
in  Gujarat.  We  had   a Government which 
was formed as a result of internal  crisis,  an 
internal crisis  which was brewing for a long 
time. When the Assembly   elections   took  
place,   when the personnel was selected to 
fight the elections,     there    were    many      
from amongst us who    said  that    this    As-
sembly—that  was  in   1972—was  being 
elected in order to be dissolved sooner rather  
than  later.    This  opinion     was shared by 
many. And those of us who could,,   we   
registered   our  protest   also at that time 
against this sort of violation of confidence 
reposed in the parly by the common people.  
Well,  the Assembly was elected. But the 
Assembly which was  elected    failed  to  elect 
its own leader and it was at that time that the 
Centre had to intervene  and send somebody 
from here who was acceptable with  some sense  
of unanimity to be chosen as leader of the    
party    in Gujarat.   And   a   popular   
Government was formed. Unfortunately, I was 
then also reminded of what happened in our 
country in  1967. In 1967 the Congress rule was 
replaced in many States by a conglomeration    
of    parties,    a  hotchpotch  of sections   and   
individuals   and groups  of different    political    
complexions.  And what happened?. What was 
the   fate  of  those   Governments  which were 
formed hastily on    the    basis of some sort  of  
an   alliance?  I  can only call   it  an  
opportunist   alliance.   Those Governments   
did  come  into  existence. But what was the 
fate of those Governments?  Those  
Governments  could  not last and we had 
President's rule galore not in one State, but    
several    States. Similar  situation,  in my  
opinion,   also 
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took place  in Gujarat in     1972.    Our Prime 
Minister described it very aptly that this open-
arms policy had its own risks and its own 
dangers. These risks and  dangers we witness  
in plenty  and the consequences also we now 
suffer a great  deal.   Those  who  had  no  
allegiance to  the  party    programme,    those 
who  had   no  sense  of  commitment  to the     
programme      on      which      they were     
voted     into     power   had     all  come    in.    
When    1    was    there    in Ahmedabad,      
my   friend,     Mr.   Bhu-pesh    Gupta,    also    
visited    Ahmedabad and  I was with him  
going  about places  where   firing  had  taken     
place. And that was the day when buses were 
hijacked, not in twos and threes, but in dozens,  
and  a  long procession  of students with 
hijacked buses came. I was wondering at that    
time    how  it was possible  for a  handful   of   
students to hijack so many  buses.  Later on 
when I probed into this question I came    to 
know that the hijacked buses were not really the 
hijacked  buses, but arrangements had been 
made in advance for groups  of  students  to    
occupy    those buses  from   the  bus   stands,   
from   the depots  of the State    Transport,    
from the   municipal   transport   centre.   How 
Tvas it possible? The numbers    of    the buses 
were given to the groups of students who would 
occupy them and that was how it was called 
hijacking. Well, it may have been hijacking of 
two or three buses, but when buses are occupied 
in such large    numbers,    what is one to 
conclude?    One can only    conclude that there 
was a pre-plan. Everything  was  organised   
and   mobilised  to take place  in  a certain 
fashion and it did take place in that fashion. The 
procession was very queit and very peaceful  
because    despite    the    pre-planned 
arrangement, the students did not yield to 
pressures which were being exercised on them 
at that time to indulge in acts which could only 
be regarded  as antisocial. I give full credit to 
the students 

who,  at  that  time,    conducted    themselves  
in  such   a  huge   procession  the like  of  
which had  never    been    seen except at the 
time of the independence celebrations.    They    
conducted    themselves with a  sense  of great 
discipline and decorum.    1 was    standing    
there. Some  of  the   students  recognised     me 
and they told me : We know that you hold  a 
point of view.  We know your associations   
with  radical    forces.    We also know that what 
is going on is perhaps  not  to your liking, but 
we  want to ask you one question. How is it that 
you asked us to vote for    your   party and made 
us give such a big mandate to your party when 
you knew that your party   was   going   to   
behave   like   this later on?  My  mouth was 
shut.  I had no words to reply to that questipn. 
The point I am making is this. Despite the 
decision  to  send  somebody    from  the Centre    
who    could    be    unanimously elected as the 
leader of the party, once again  that  
arrangement  did  not  work. That  arrangement   
did   not   work     because of  factions  which  
started   influencing    the    arrangement    
which    was thought  of in  great wisdom to be 
the only practical way of approaching    the 
difficulties.     That,   to  some    extent at least, 
was self-created and we had the spectacle  of re-
enacting,  to  an  extent, what happened in 
Andhra.  It was unknown even in Andhra, the    
State    to which   you,    Sir,    Mr.  Vice-
Chairman, belong. Andhra did not have a 
similar experience as Gujarat had. When these 
factions  from  within  tried to  sabotage the 
leadership, that did not stop at that. They tried  
to sabotage the administration.   I  am  very 
sorry to say that the legacy of this 
administration during the last ten  years—I am  
saying ten years because   Gujarat   came   into   
existence only  in   1960—has  been  anything 
but edifying.    Within     the    administration 
individually and     in    groups    Government 
employees align   themselves   with certain 
political leaders and if one political   leader   
occupies    one   ministerial 
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chair  and  the  administrative  personnel do not 
tike him, everything is done    to sabotage  
things. This  was the internal situation  inside  
the administration  that 1 have described and the 
internal situation within the political    party    
ruling the State,  a combination of the    two, 
brought about a result which was most 
unbecoming, which was most unwholesome, 
although not unexpected because there  was  no  
other  logical   conclusion to which anything 
like that would have led except what it did.  In 
Gujarat in the summer of 1973 it became 
impossible for one  Government  to continue to 
function and we had what came to be known as 
a secret poll to determine the   question   of  
alternative   leadership. That  question  was  to  
be    determined also in a particular manner.  I 
thought that at that time those who had a sense 
of the realities  of the situation,  those who 
could foresee things,  should have taken  a  
certain decision.    And in my opinion, that 
decision was not taken at that time, namely, to 
suspend the Assembly at that time.    Instead,    
opportunity was given to the most unscrupulous 
elements within the party, and this was the 
result. The Chief Minister who resigns    even    
after    the    resignation, shamefacedly declares   
in   a   most  provocative  manner   that  he  still   
remains the leader of    the    legislature    party. 
What was left of the legislature party after   his 
dismissal?—he  should    have realised  that.  
And subsequently,  action   had  to  be  taken  
against him,  and he had  to  be  expelled   from 
the party.  I welcomed his    resignation    but I  
also welcomed  much  more    his    expulsion 
from the party. It is this type of elements which 
have gone into the public life of Gujarat, which 
have nothing to do with ideologies or 
programmes    or policies. They hive only their 
own nest to  feathers,   and    it  is    that     
element against  which  the students of Gujarat, 
the  youth  of  Gujarat,   protested,    and 
protested  most vehemently.     I  congra- 

tulate  them for their protestations. If, as a 
result of this, the public life... 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): How much time do you* take? 

SHRI HIMMAT SINH: I would like to 
speak a little more. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): There are a good number of speakers. 
You take five minutes more. 

SHRI  HIMMAT SINH:  All right. 
It was against  this sort of ugly   element 

inside  the public life in Gujarat that they 
protested. And this, I say, i& not  only 
applicable to Gujarat but to many parts  of our  
country  also.  Our public life has been reduced 
to a mockery, and  this has not  happened over-
night. We are facing this legacy for the various  
acts  of omission  and commission  that  have  
been going on for the umpteen years after 
independence. Nobody has bothered  to keep our 
public life on an even keel, to infuse    some 
sense  of  standards or  some sense  of rectitude 
in public life, because the old leadership—and    
particularly    that    in Gujarat; I  want you    to    
know—was anxious only to have people who 
could raise  their  fingers when   required.  For 
the first time, thanks to the splitting of the 
Congress, for the first time thanks to the great 
leadership provided by the Prime Minister,  
democracy has started asserting  itself  in     
Gujarat    internally within the party and outside 
also. The steam-roller rule, even though you 
have a mjority,   will not  work,   and  that  is 
why I congratulate    the    students    of Gujarat  
for   the    protest,     for     their righteous 
indignation against the filrhi-ness and the 
ugliness that had entered the public life of 
Gujarat and the country as a whole. I think, if 
there is one lesson one can learn from Gujarat it 
is this that there comes a time in the life of every 
nation, when each individual 
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citizen becomes responsible for tolerat-
ing the evils, and history does not forgive 
him for his forbearance. I think such a 
time has come in our country and each 
one of us will have to sit up and think as 
to whether we are conducting ourselves 
in a manner which would help rectify 
these things. The time is with us, the 
opportunity is with us. I only hope that 
we shall not fail the common man of this 
country. 

Sir, there are two things that I should 
like to mention briefly within two or 
three minutes, and then I shall have done. 

What are the present problems of 
Gujarat? So far, I have said something 
generally about the background of the 
situation in Gujarat. Now I want to be 
specific and mention two or three things 
which are really irksome to the people of 
Gujarat. First is the question of education. 
I think, the way in which education has 
been allowed to be commercialised in 
Gujarat is something which no one can 
tolerate. When I hear that this year, in the 
list of examinees for the IAS, not a single 
boy from Gujarat has been selected, it is a 
matter of shame for me and my fellow-
citizens of Gujarat. Why is it so? It is 
because in this process of com-
mercialisation of education standards 
have been completely undermined. My 
friend, the ex-Vice-Chanceller of Gujarat 
will bear me out when I say that standards 
of education in Gujarat have been thrown 
overboard. Commercialisation has taken 
place. Agencies and individuals are able 
to exploit monetarily the aids which are 
given by the State and by the Centre to 
make education as free as possible for the 
common people. These financial 
subsidies today are being utilised by 
individuals and agencies who control 
these institutions and who use those 
institutions for their own interest for 
showering of patronage, if you like to call 
it, or providing sinecure to the 
undeserving. 6—6 R. S. S./74 

I had the good fortune of meeting the 
Governor when the trouble started in 
Gujarat and I made a very small 
suggestion to him that the first and the 
foremost thing that was required to be 
done in Gujarat was to call a conference 
of all parties, of all views, of all those 
interested in the question of education in 
Gujarat and sort out the problem of 
education as the first and foremost 
problem to be tackled in Gujarat. 
Unfortunately, that was not done. The 
Governor had his own handicaps at that 
time. Now I am glad to say that the first 
thing which the Governor has done on 
the declaration of the President's Rule 
and after dissolution of the Assembly is 
the calling of such a conference. I 
welcome the move and I only hope that 
this conference will be a precursor of the 
many more steps which are yet to be 
taken in order to solve the problem of 
education in Gujarat. 

The second thing on which opinions 
may differ but it is sometimes necessary 
to say things bluntly and frankly is the 
creation of this capital of Gujarat in 
Gandhinagar. The sacred name of the 
Father of the Nation has been associated 
with this place, Gandhinagar. But I 
personally feel that it was the most ill-
advised step that the then Government 
took where crores . of rupees were spent 
and are still today being spent on the 
creation of a capital which can never 
acquire life, which is an artificial capital 
as far as the word "capital" goes, which 
means daily hardships, and daily 
inconveniences to the people who have to 
go there. And "has that capital really 
become the practical capital of the State? 
No. You have the Raj Bhavan and the 
Governor functioning from Ahmedabad. 
You have the High Court functioning 
from Ahmedabad. You have all the 
important departments of the State 
Administration functioning from 
Ahmedabad, and yet you have got this 
luxury of a big Sacbivalaya in 
Gandhinagar.    You 
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have the luxury of these big bungalows 
for the Ministers. The Chief Minister's 
bungalow has been constaicted at a cost 
of nearly Rs. 8 lakhs. And it was not this 
party which was responsible for it but 
those who are voicing vocal sympathy 
with the agitation were responsible for 
this vulgar expenditure. It is about time 
that good money is not wasted after bad 
money. Now that there is the President's 
Rule in Gujarat both the Governor and 
those in authority at the Centre will apply 
their mind seriously to get rid of this 
white elephant that has been put on the 
heads of the Gujarati people, namely 
Gandhi-nagar. 

The third thing which I want to 
mention—and this is my last point—is 
the claim that extraneous elements have 
not played their ugly role. This is simply 
nonsense. I know it for a fact and there is 
evidence oo record that people who have 
resigned from the Congress party, within 
hours of their resignation were 
interviewed by foreign journalists who ran 
down from Bombay to Ahmedabad and 
their interviews have been televised in 
the United States. How does it happen? 
This is not just a mere coincidence. These 
things have happened and they have their 
own tale to tell. It is against these 
dangers, Mr. Vice-Chairman, that. I want 
to sound my note of warning. I hope 
those in authority now will take heed and 
do what is right and correct. Thank you. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): The House stands adjourned till 
2-15 P.M. 

The House then adjourned 
for lunch at fifteen minutes 
past one of the clock. 

The House re-assembled, after lunch, 
at eighteen minutes past two of the clock, 
The Vice-chairman (Shri S. S. Mariswamy) 
in the Chair. 
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THE VICE-CHAIRMAN (SHRI S. S. 
MARISWAMY) : You have already taken 20 
minutes, Mr. Nawal Kishore. 

SHRI  NAWAL KISHORE :   I  may 
take 2 or 3 minutes more, Sir. In fact, I started 
at 2.20. I am just completing 20 minutes. 

SHRI H. M. TRIVEDI (Gujarat) : Mr. 
Vice-Chairman, Sir, I had mainly intended to 
concentrate my attention on the Budget itself 
because I thought the debate was really on the 
Gujarat Budget but    I notice that in the    
debate, 
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overtones   have    been injected   including   
those   by   my   hon. friend,    Mr. Himmat 
Sinh,  and lately by   hon.   friend,   Mr.   
Nawal   Kishore. Mr. Nawal Kishore, of 
course, is a very seasoned    politician,  and in  
his    own suave and inimitable    manner, he 
has touched upon certain aspects relating to the 
Gujarat agitation.    I have no intention of 
entering into any detailed controversy or 
conducting any postmortem on the 
developments which have happened in Gujarat.    
I would only say that I entirely and 
wholeheartedly agree with the proposition    
made by Mr.     Nawal Kishore that if a feeling 
grows in the country and more particularly 
amongst the younger generation  in  the 
country that violent agitation will be able to 
upset  the duly constituted   Governments or 
that political demands which are not related   
with   any particular   difficulties at a particular 
time in a particular State can   in   fact   be   
furthered into violent agitation   and   lead   to 
or bring  about a constitutional break-down, 
then that is going to be an evil day for what we 
all have   given  to   ourselves,   namely,   the 
Constitution   of  India.     This   morning, my 
friend, Mr.    A.    P.    Sinha,    very naturally  
and  quite  lightly  pointed  out that if this is the 
tenor,    if this feeling grows, then certainly we 
are striking at the very roots of democracy.    
At    the same time, Sir,  there is  a certain con-
tradiction in what  Mr.  Nawal Kishore said.     
He   suggested   that   there   was   a •certain 
phase in the agitation.    But    I would only 
like to mention two things. In fact,  in the  last   
Gujarat   agitation, there were rather two 
phases.    In the first   phase,    some    of    the    
difficulties which were experienced, in a sense 
limited to the student communitv, triggered off 
some of the agitation.    These arose from a 
backlog over the last ten years certain   evils  
which    have   cropped    up in the 
management of educational institutions, etc.    
It was combined with the  i development    of    
certain    pockets    of shortages,  high prices,    
etc.    which   is  I 

not only confined to Gujarat but is common to 
the country. Certainly, certain pockets of 
shortages, etc. persist. Then, Sir, the failure of 
the then Government to be able to take steps in 
time, to alleviate or remedy some of the 
shortages and to control prices. Sir, one of the 
major failures of this Government was the 
failure to evolve what we may call, a coherent 
food policy and a policy in relation to essential 
commodities of mass consumption. I am not 
on the political overtones of who ruled, why he 
ruled and what were the dissensions, and so 
on. I do not think it is relevant to refer to them. 
But, arising from these causes it is quite true 
that the student community took up the agi-
tation mainly on the ground of removal of 
corruption in public life and they have to be 
congratulated on that. They also 
simultaneously took up the question of 
removing the Government which proved 
deficient in handling some of the problems. 
But, that was the first phase. It is highly 
regrettable that even in the first phase violence 
did occur. I think we are all one and I think 
that even Members from the opposition 
Benches have contributed to the idea that 
violent agitation is something which has to be 
avoided despite the fact that there may be 
cause for agitation. Simple agitation is one 
thing and violent agitation is another thing. 

I would, however, like to point out that 
there is a certain contradiction in what my 
friend Mr. Nawal Kishore said. He proceeded 
to say that if after the constitutional machinery 
had broken down and after the Chimanbhai 
Patel Ministry had resigned, why was it that 
the Assembly was not dissolved? Sir, I suggest 
to you that the dissolution of the Assembly is a 
political demand and, in fact, the dissolution of 
the Assembly was a political demand which 
arose only in the second phase of the agitation. 
I think it will be recognised on all sides that it 
was a political demand which was not a  
demand related to    student 
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grievances, which was not a demand relating 
to shortages and which was not a demand 
relating to difficulties experienced by the 
people. To the extent that it was a political 
demand, 1 think the •Central Government was 
quite right in maintaining the position that 
until normalcy is restored and peace returns to 
the State the Assembly would not be 
dissolved. If violence can bring about the 
dissolution of a duly elected legislature of a 
State we are going to fall on evil days. In this 
connection. I would like to point to out, Sir,, 
that this political demand in the second phase 
of the agitation was not primarily a demand of 
the students but it was taken over by political 
elements, recognised political elements, who 
wanted the Congress Party, in a sense, to be 
destroyed in Gujarat. 

Now, Sir, the opposition parties in a 
democracy have a perfect right to raise an 
agitation on a political demand but let us not 
relate it directly and say that what happened 
in the second phase is also something equally 
welcome in relation to what happened in the 
first phase, namely, in relation to the removal 
of corruption and resolving the difficulties of 
the people. 

Now, Sir, article 356 of the Constitution 
does not call for the dissolution of the 
Assembly simultaneously with the breakdown 
of the constitutional machinery in a State. The 
fact that certain methods were employed in 
order to bring about a dissolution of the State 
Assembly though a matter of the past is a very 
regrettable matter. However, as I said, I do not 
intend to go over that ground. As I said there 
is a contradiction in the saying that we depre-
cate violence, that we deprecate violent 
agitation which strike at the roots of 
constitutional machinery and at the same time 
saying that such agitations are justified in 
relation to a political demand such as the 
dissolution of a properly constituted 
Legislature. However, as I said these are all 
matters of 

the past and I have no intention of going over 
that ground. 

Reverting back to the second phase, to the 
extent it was taken over, supported, fomented 
by political elements, recognised political 
elements, it has had its danger and to some 
extent this danger is now getting reflected 
elsewhere in the country. I only hope that this 
vicious spiral will soon come to an end. 

Sir, I am one of those who is not primarily 
a politician, deeply immersed in politics like 
my friend, Mr. Himmat Sinh, and, therefore, I 
would like Jo offer a few remarks on the 
Budget itself. I feel that it is unfortunate that 
Presidential rule in Gujarat has come at a time 
when the first year of the Fifth Five Year Plan 
is beginning. Although not expressed in terms 
of a demand. I think it would be correct to say 
that there is a subdued and unexpressed 
feeling in Gujarat that by and large in terms of 
Central assistance, by and large in locating 
Central projects, etc., Gujarat has had its 
equitable of the share. Now one can go on 
arguing about it and there may be several 
answers. There is also a general feeling 
entertained—I am talking of Central Hall 
gossip even prior to this situation—-there is 
always the general feeling that Gujarat is a 
wealthy State, that Gujarat is a prosperous 
State and so on. But n0 one seems to care to 
analyse the sectors of population in Gujarat 
which are, in fact, as poor as, if not poorer 
than, other sections in other States in the 
Union. They talk of cash crops but most 
people seem to forget that Gujarat has hardly 
any irrigation, that Gujarat is totally depen-
dent upon thermal power, that Gujarat has 
very limited power resources, that irrigation 
potential has not been developed, that Gujarat 
has been denied or, let us say, at least has not 
had the benefit of one of the largest river 
valley schemes which could have been, in 
fact, started some years back and so on.    I am 
not trying to paint a 
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again a poor State, but any general impression 
that Gujarat is a rich State and does not need 
attention from the Centre or that it does not 
need an equitable share of what is being spent 
by the Centre, I think, would be a fallacious 
impression. I would therefore like to say, Sir, 
that in this sense, as I said, 1 want Govern-
ment to take care. I would also like to suggest 
to the hon. Finance Minister that in the 
absence of an elected legislature there cannot 
be a very detailed analysis of the budget 
figures under each head and so on. In fact, the 
budget figures have been given to us only 
yesterday. But in the absence of a legislature it 
becomes our duty as representatives of 
Gujarat in this Parliament to express our 
opinion on what is,, in fact, likely to happen 
now under the  budget  which has  been  
presented. 

Sir, it is the duty of the Governor and his 
advisers to see that this unexpressed and 
subdued feeling in Gujarat is not aggravated 
and does not grow certainly at least during the 
first years of the 5th Five Year Plan. One can 
never be sure when another elected legislature 
is going to be in being and I do not wish to be 
an astrologer on that score. But, as of today, 
right at the beginning of the 5th Five-Year 
Plan under the President's rule in Gujarat I 
would very humbly request the Central 
Government, the Governor and the advisers to 
take into consideration the fact that this 
subdued feeling should not be allowed to get 
aggravated. 

Now, Sir, it is in that context that I would 
like to offer a few remarks on the Budget. I 
find that here is a budget presented in which 
the revenue receipts are supposed to be about 
Rs. 334 crores and the revenue expenditure 
Rs. 397 crores. The revenue surplus is 
supposed to be Rs. 37 crores. The revised 
estimates for 1973-74 do not show any 
surplus as such. For 1974-75 this is what it is 
likely to be.   Now, Sir, 

I am not too sure that a rosy picture is not 
being presented. A rosy picture is being 
presented on the basis of cutting down on 
revenue expenditure, in terms of essential 
services, Sir, you will find that family 
planning here has been given some thousands 
of rupees only. You will find that there is no 
large provision for any of the likely projects 
which Gujarat can legitimately expect during 
the 5th Five-Year Plan. I am not sure when the 
Narmada Valley Project will come, but 
certainly some provision for the purpose of the 
Narmada Valley Project in the first year of the 
Fifth Plan should really be there, As I said, on 
the revenue side it seems as if there is pruning 
of expenditure in order to present a surplus. I 
suppose, because no taxation measures in fact 
can be contemplated under the presidential 
rule, no larger surpluses can in fact be 
generated. But even within the frame-work of 
such taxation measures as exist, even such 
statutory taxation as exists, marginal 
adjustment may by which revenue resources 
are augmented and instead of merely 
generating a revenue surplus, revenue 
expenditure certainly on essential services and 
on building at least some of the infrastructure 
which would be of help to Gujarat for 
promoting its own claims in the Fifth Five-
Year Plan, could certainly be undertaken. I do 
not see, with due deference to my friend Mr. 
Ganesh, any indication of that. 

Sir, the total annual plan for 1974-75 has 
been estimated at Rs. 143 crores. Now when 
you look at the subsec-tor-wise allocation 
under Rs. 143 crores, you find no indication 
whatsoever of any major projects for which 
work must necessarily start in the first year of 
the Fifth Five-Year Plan and you do not find 
any indication of that either in the revenue or 
in the capital budget. 

There are at least 2 or 3     projecis 
. which I would certainly like to refer to 

and that is the possibility of having an 
atomic power project   in   Gujarat    and 
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the likelihood—not only the likelihood but I 
would even say the strong claim of Gujarat 
for location of a shipyard at Hajira. The 
techno-economic group has already indicated 
that Hajira and Goa are the two suitable sites 
on the west'coast for location of the shipyard. 

Now I would say about the development of 
further power resources in Gujarat. Gujarat has 
been deficient in power resources to' such an 
extent that most of the industrial development 
in Gujarat has been affected by power 
shortage. Now, Sir, I find that this entire 
Budget is merely on the indications which had 
been given by the Planning Commission. I am 
sure the State Government—even before the 
Government fell actually—has had discussions 
with the Planning Commission and to that ex-
tent there were certain indications.- The whole 
Budget is based entirely on. indications, 
tentative indications, given by the Planning 
Commission as to what the State is likely to 
get in the first year of the Fifth Five-Year Plan. 
You will find, Sir, out of this 143 crore.s of 
rupees, Rs. 67.64 crores are supposed to be 
from the State resources and ail that the Centre 
is supposed io give is something like-Rs. 32.17 
crores, some by way of loan and some by way 
of grant. Even there, the loan exceeds the 
grant. I would very respectively urge, Sir, that 
under Presidential rule, it is. the duty of the 
Governor and of the advisers to press forth the 
claims of Gujarat as vigorously as any elected 
Government would have done. I am afraid, Sir, 
any status quo budget which relies merely on 
taxation measures as they exist, anticipated 
revenue, anticipated revenue expenditure, 
capital allocations.as they were existing or as 
they were anticipated until yesteryear and a 
tentative indication by the Planning 
Commission, any status quo budget of this 
character is certainly not going to satisfy. In 
this particular coniext I do not wish again to 
refer to the fact that while the  immediate  past 

agitation may have related to many other 
causes, there is no doubt that there is a 
subdued feeling that Gujarat has not had its 
equitable share both of Central assistance and 
Central Plan projects. Sir, in the Third and 
Fourth Five-Year Plans, Gujarat has not had 
any major Central project located in Gujarat . 
except for. the petrochemicals which had 
inevitably to be located at Koyali and the 
fertilizer project at Kandla: Except for these, 
no major Central project in-the Third and 
Fourth Five-Year . Plans has been located in 
Gujarat. I would, therefore, very humbly urge 
that Government must take care to see that the 
interests of Gujarat are.advocated and pursued 
vigorously. Sir, I would only like to 3 P.M. 
make one more statement. I differ from my 
hon. friend, Mr. Himmat Sinh. Tthink the 
Administration in Gujarat-is a very good-Ad-
ministration. If the administrators are left 
alone and if in fact they are not made part of 
political parties and political influences the 
Administration in Gujarat is quite Sound and I 
only hope and trust that now under President's 
rule there will not be that kind of political 
interference with the administrative apparatus. 
I only hope, trust and pray and I would in fact 
appeal to the Administration to live up to the 
fair name which they have enjoyed in the past 
and pursue the interests of. Gujarat to the best 
of their ability. 

Thank you. 
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DR.      K.      MATHEW      KURIAN 
(Kerala) : Mr. Vice-Chairman, Sir, we are 
discussing the Budget of Gujarat at a time 
when the agony of Gujarat has not been 
reduced to any significant extent. We are 
discussing this Budget (Vote-on-account) at a 
time when the deep wounds sustained by the 
people of Gujarat have not yet been healed. 
Sir, there is persistent dissatisfaction in 
Gujarat even after the dissolution of the 
Assembly. The people of Gujarat have lost 80 
lives in police firing. In 1942, during the Quit 
India movement, the Bri- 

tish imperialists could  take only about 12 lives 
in Gujarat.    During the period 1956-59,      
during   the    Maha-Gujarat movement, only 33 
lives were lost. But the  Congress  Government   
in   Gujarat has taken 80 precious lives during 
the recent agitation.    Though the agitation 
began on a relatively smaller issue, regarding 
the hostel   mess bills, the movement widened 
into a fairly massive one and I    would like to    
narrate some of the  reasons   for   this  
particular   , development.    Sir,    a study was 
made by a responsible     person,      Prof.     
Jitendra Dholakia of the School of Social  Sci-
ences of    Gujarat    University and    he came 
to the conclusion, after a serious survey study, 
that the deep-rooted economic    crisis caused 
the    current student  unrest   in   Gujarat.     Sir,   
according to the study, 52   per   cent of the 
students coming from the poor   middle class 
families miss a meal a day.    And 53   per  cent  
of  the   students  hope  to enter   politics   to   
purify   politico   and cleanse the corruption-
ridden   economy. In other words, man-made 
shortages of food, man-made increases in the 
prices of essential commodities,  gross corrup-
tion   at  top  echelons  of the   Government,  all  
these    were    instrumental in inflaming the 
agitation. 

Sir, I am referring to all this only to bring to 
the attention of this House that when we discuss 
the Budget (Vote-on-account) of Gujarat, we 
must ponder over this basic problem whether 
the Budget proposes to heal at least partially the 
wounds. I have gone through the Budget. What 
do we find here? In this Budget (Vote-on-
account) for the next few months, they have a 
notionally token one-third of the total 
expenditure normally put in the annual Budget. 
In one of the columns, for the Council of 
Ministers, out oc. Rs. 8,34,000 they have 
provided Rs. 2,78,000 for the next three 
months. May be they hope to liave another I 
Ministry soon, after rigging fhe elec-I tions in    
Gujarat.    But let   us look at 
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the     more    interesting   feature.      The 
amount   for the Police Department in the 
annual Budget was Rs.    18.77 cro-res.   
But we find that instead ot providing one-
third of the expenditure, they have   
provided a    much      larger outlay  for    
police    for  the   coming  few months.    
They have provided Rs. 8.15 crores,  
instead of  the notional amount of one-
third which should come only to Rs.   6.25   
crores.    Therefore, you find that for only 
one item they have increased  the   
expenditure   substantially,   i.e., police,    
because they    want to pursue police 
terror in the   country to subdue the people 
who are agitating for their grievances.    
On the contrary,   you find that for the 
consumer industries, which have a capital 
expenditure in the annual Budget   of   Rs.    
68.15   lakhs, 'here is no expenditure at 
all, even notional, included in this Budget 
for the next few months.       Investments     
in     industrial finance institutions :  
Again you find a substantial reduction in 
the expenditure included.    You find, 
therefore, a basic imbalance in the Vote-
on-Account produced for the next few 
months.    You find a provision    made for    
the nonexistent  Council  of   Ministers.     
I  can understand that provided they have 
any hope of getting Ministers after 
another rigging as they did in  Bengal.    
On the other hand,    there is a    
substantial increase in expendiutre on    
police, a re~ pressive,  coercive,    
element,    which is found to be want only 
beating up people, breaking their bones 
and killing and shooting people.    In fact, 
if you look into the police oppression, you 
will find umpteen number of examples in 
Gujarat where people were dragged out of 
their   homes by   the   police   and   shot 
dead.     Young men were    made nude 
and made to march through the Streets. 
People even inside a temple compound 
were shot and killed.    And you find an 
order of the Gujarat    Government for 
shooting being set  aside or questioned 

by the Gujarat High Court.   I am quoting 
what the High Court said : 

"A Division Bench of the High 
Court today held that the law and 
machinery of the State Government 
had no authority to shoot at anyone for 
a mere breach of curfew orders. Mr. 
Justice Mehta and Mr. Justice Shah 
who constituted the Bench also ruled 
that the executive directions in the 
Gujarat Government announcement 
relating to the threat of shooting   were   
unlawful and void." 

Instead   of   understanding   the   writing 
on the  wall  that the path of shooting the 
people at sight in the name of unlawful 
assembly    would not    heal the wounds   
of Gujarat,    that the path of 
authoritarianism   would   not   heal   the 
wounds of   Gujarat, what the Government 
is trying to do is to give us    a Budget in 
which there is a substantial increase in 
police expenditure.    Let us look into the 
Budgetary provisions for planning    and   
development.    I    have made a little 
exercise about   the Plan provision.    In 
Gujarat under the President's      rule,    
when    Shri      Shriman Narayan was the 
Governor, a perspective plan was produced 
for the period 1974-1984.    In that 
perspective    plan a total expenditure of 
Rs.   7,200 crores was provided.    The 
Governor is reported to have    stated,    
according to the 'Hindustan Times' of New 
Delhi dated 18th   February,   1972—and   
I   quote— "The Governor claimed that the 
Plan was labour and  employment  oriented   
even though it has overall development as 
its aim.  It  aims  at eradicating  unemploy-
ment at the end of the decade on the 
assumption that the present rate of success 
in family planning will continue". 
Unemployment is proposed to be solved at 
the end of the decade by continued success 
in family planning.    I am surprised to see 
the statement reported in the Press by no 
less a person   than an existing Governor.    
Let us look    at the perspective plan.    Out 
of the perspective plan    for    1974-1984 
for the 
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first year of the Fifth Plan which was 
originally    supposed to constitute    Rs. 
1,053 crores, I find in the Budget a pro-
vision is made, for the first year of the 
Plan, Rs.  143.37 crores.    If you really 
work out the erosion in the rupee value 
during the last several years, you will find 
that not only the total    provision. in the 
Fifth Plan was achieved to the extent of 
only 50 per cent, even the annual Plan 
provision for the next year is much below 
the  average    provision which should 
have been made in    the Budget in terms 
of the Fifth Plan Outlay.    One-fifth of the 
Fifth Plan Outlay of Rs. 1053 crores 
works out to be over Rs.    210 crores; part 
of it comes possibly   from   Central   
assistance   and part of it from   other 
sources.    I would like to have an 
explanation why even after the continued 
agonies of Gujarat adequate provision in 
the annual    Plan was not made and why 
you have made only this paltry provision-
of Rs. 143.37 crores which in real value is 
being depreciated  every   year   at   the   
rate   of 15 to 20 per cent.    You also find 
that the Budget makes a notional cash 
balance of Rs. 2 lakhs at the end of the 
year. In fact, this is fictitious,    because    
the State Government is making such 
assumptions on the basis of a nominal sur-
plus Budget in the hope that Plan and non-
Plan expenditure will be economised, that 
steps will be taken for speedy recovery of 
Government dues, and so on.    On these 
assumptions    they have shown in papar a 
notional deficit.    In fact the rate at which 
expenditure has been rising in the past in 
the various Departments indicates that the 
real expenditure will be much larger and 
the deficit at the end of the year will be 
substantially higher. 
I would like to deal with some of the 
developmental projects incorporated and 
not incorporated in the Fifth Plan. 
According to a statement in the Press, we 
find that despite the four Five Year Plans 
there are many pockets of backwardness 
in Gujarat State, Despite high rate of 
industrial development in 7—6 R.S-S./74 

the urban centres, we find that Gujarat is 
one of the States in India which has the 
most backward pockets in the rural areas. 
Urban population in Gujarat, according to 
1961 census, was about 25 per cent. By 
1971 census figures it was reported to be 
about 28 per cent. The rate at which 
urban development is taking place shows 
the urgent need for larger provisions to 
solve the problems such as provision of 
civic amenities and development of 
various municipalities. Irrigation potential 
created in Gujarat upto March 1969 was 
only 11.35 per cent of the total cultivable 
area. This compares unfavourably with 
the national average of 20.7 per cent. If 
you exclude Narmada, the irrigation 
potential is 21.4 per cent as against 41.3 
per cent in the country as a whole. They 
have to depend either on Narmada or on 
other schemes which arc yet to come. 

In Gujarat out of the 19 districts, at 
least ten are reported to be drought prone 
and the cultivators are exposed to 
seasonal variations in weather and va-
garies of nature. 

Similarly in the field ot forestry, the 
area of forests in Gujarat is only 9 per 
cent as against the all India avenge of 24 
per cent and the national policy of 
achieving the figure of 33 per cent. 

Gujarat occupies the 12th position in 
respect of roads. Similarly, Gujarat, has, 
along with Rajasthan and Punjab, very 
large border areas. These areas are still 
neglected in terms of developmental 
allocations. Similarly in the field of 
mineral wealth, with discoveries of oil 
and gas of commercial quality and with 
rich deposits of Fluoride, Lignite and 
Bauxite, Gujarat has immense potentiality 
to solve most of the problems of the 
Sfate. 
If you look into the agrarian structure, 

you will find that out of 22 lakh cultivators 
in Gujarat State, about 11 lakhs, almost 50 
per cent, are holders of below 5 acres. 
About 65 per cent |  of these cultivators 
really come under 
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the category of marginal  Farmers who live 
below the subsistence level. 

Regarding Adivasis and Harijans, they 
constitute 21 per cent of the State's 
population. Gujarat has 10 per cent of the 
Adi^asi population of the > entire country. 
In the district of Dong, for instance, the 
concentration of Adivasis is as much as 
93.5 per cent. The agricultural labour 
population of the State is something like 
22.5 per cent. The total working class 
population in I the State is like any other 
State in India. 

In the backdrop of these problems, j we 
should examine what the Govern- j ment 
has done so far. In the field of \ 
procurement of rice, and other essential 
commodities, the State Government has 
miserably failed. At a time when Gujarat 
was bleeding, at a time when Gujarat 
needed foodgrains, foodgrains were a 
rotting at Kandla port from where they 
were moved to far-off Uttar Pradesh to buy 
votes. This was what was actually done. In 
order that the ruling party people maintain 
themselves in power, Gujarat was allowed 
to bleed and starve at a time when Gujarat 
needed foodgrains very badly. In the case 
of levy on bajra and rice, we find a 
miserable failure in achievement compared 
to the targets. Fifty per cent of the bajra 
went underground during the last several 
months and the procurement of bajra was 
less than one-tenth of the target and the 
target was one lakh tonnes. Procurement 
was hardly 6,100 tonnes. In the case of 
rice, against the target of 62,000 tonnes, 
the State Government could pn> cure only 
a small proportion, that is, only about 
14,000 tonnes. Sir, the greatest scandal 
was possible in the case of ground nut oil. 
One of the biggest scandals in the country 
now relates to the groundnut oil case in 
Gujarat. The price of groundnut oil in 
Gujarat used to be about Rs. 90/- per tin. 
The Gujarat Government which also 

used to procure groundnut oil to the ex-
tent of about 50 to 75,000 tonnes found 
itself in a position where the en ire 
groundnut oil was being taken out of the 
State and sold at a premium of 200% and 
even in Delhi you find that groundnu: oil 
is being sold at substantially higher prices 
! Now you will find that lakhs and crores 
of rupees have been taken away in this 
manner by the traders and mill-onwers in 
Gujarat and other places. The profit of the 
mill-owners during the crushing season in 
Gujart is estimated to have been a! least 
Rs. 45 lakhs per day and out of this share, 
the Congress is reported to have got about 
Rs. 25 lakhs. Sir, this is published in the 
newspapers and this is an open secre: in 
Ahmedabad. If you go to Ahmedabad, 
you will hear in the streets there stories 
about what share out of this gross profit 
taken by the mill-owners was given over 
to the Congress coffers. All these things 
indicate that instead of salving the 
problems of Gujarat, instead of solving 
the wounds oi the Gujarat people, the 
Government has gone on a war-path and 
is using the police and is spending 
increasingly on the police which is the 
instrument of coercive power at the hands 
of the Government. Instead of developing 
the economy of the State of Gujarat and 
instead of solving the problems of Gajarat 
through a meaningful perspective plan, 
through allocation of adequate resources 
for the State Plan and also through 
Central assistance, the Government has 
now come up with a Vote on Account 
which, I think, we must totally reject. 

Sir, with these words, I conclude. 
SHRIMATI SUMITRA G. KUL-

KARNI (Gujarat) : Mr. Vice-Chairman, 
Sir, this is the fourth time during these 
last ten days that I have had an occasion 
to speak on this very sad subject. I 
appreciate that this a repetition. But still I 
know and you will agree   with      me   
that this is a subject 
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which will stand repetition and the people of 
Gujarat need all the sympathy of the House 
and the Government. 

As you know, Sir, we have passed through 
tremendous and unprecedented agony and we 
have never known such things ever having 
taken place not only in Gujarat, but also in 
any other part of India and, therefore, Sir, it is 
not something which is to be treated lightly. 
Sir, the people of Gujarat have been known 
for their law-abiding nature and they are 
constitutional-minded people. But such 
people, such docile, lovable, straightforward 
and honest people, of Gujarat were driven to 
this situation where the law and order 
completely broke down. If you go into the 
root of these problems, you will agree with me 
that the basic cause for all these things was an 
economic one. But Gujarat is noi a State 
which is not richly endowed and yet, with all 
the handicaps, it has been trying to make 
progress and achieve industrial progress and 
the people of Gujarat need to be 
congratulated, for their industry and for their 
patience and for putting up with their 
hardships, when, in spite of their hard work 
and in spite of their industry, the economic 
conditions started failing, the basic necessities 
of living were vanishing, food was not 
available and the other amenities were 
altogether vanishing from the scene, these 
docile lot of people of Gujarat were driven to 
the wall and they cqjne back in agitations 
which shocked the entice State. Now, such 
people who were not by temperament given to 
these activities should be treated and handled 
with compassion. Now, because of these 
economic difficulties, there was political 
breakdown. Therefore, now if we want to re-
establish political stability in this part of the 
country, it is essential that we ensure that 
economic stability and economic well-being is 
also brought about. With the greatest 
difficulties, Sir, Gujarat is limping back to 
normalcy and all of us would like to preserve 
this normalcy. To preserve this normalcy it is   
neces- 

sary that we do not let any untoward thing and 
economic difficulties crop up whereby 
whatever little patience the people have got 
and whatever little assurance they have of 
stability that they are trying to achieve, is 
destroyed any further. Therefore, it is my 
most humble and earnest request to the Cen-
tral Government, which has got this 
opportunity, to show that Gujarat can be well 
administered and can be given whatever its 
basic necessaries are. We are not begging for 
any extraordinary thing. Our request is, please 
meet the bare minimum necessities of this 
part. Right now, Gujarat is unfortunate; it 
does not have a popularly elected Ministry, 
and therefore it should not be that in the 
absence of such popular government the 
necessities of Gujarat are neglected. In fact, it 
is the greater responsibility of the 
Government to take care of its every 
requiremen'. In this light, I would like to put 
forward a few suggestions. 

Sir, traditionally, Gujarat, is a deficit State. 
Its soil is suitable for oil and for cotton. We 
produce in Gujarat about one-third of the 
groundnut that is produced in the whole 
country. Out of the groundnut oil 
consumption, half of it is supplied by Gujarat. 
Gujarat groundnut is considered to be so good 
that every year 70,000 tonnes of hand-picked 
groundnut seeds are exported, and that brings 
us precious foreign exchange. 

Now, last year the groundnut production 
was 3 lakh tonnes. But we had drought 
conditions this year. We did not have a real 
bumper crop as we can wish. In the years 
1970-71 and 1971-72 we had produced 18 
lakh tonnes of groundnut. But this year ' we 
have produced 13 lakh tonnes, that is, four 
times more than what it was last year. 

[The Vice-Chairman, (Shri V. B. Raju) in 
the Chair.] 

Last year, during the month of March, the 
price of groundnut oil was 
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range of Rs. 5-6. But I regret to inform 
this House that today with 13 lakh tonnes 
production, the price of oil ranging 
between Rs. 8 and Rs. 9. Now, this a 
fantastic situation. On the one hand, we 
have such a good crop, and on the other 
hand we are not able to control or contain 
the price. 

Ordinarily, groundnut oil is used lor 
Vanaspati. Last year, when we did not 
have enough of groundnut, 45% content 
of every Vanaspati produced was limited 
to 45% of groundnut oil. This year it has 
been raised to 55%, thus raising it by 
10%. We are reducing a considerable 
amount of the groundnut which should be 
available to the States, it is not as if with 
this 45% content, the standard of 
Vanaspati will go down. I would like to 
urge that a State which is going to export 
70,000 tonnes of hand-picked groundnut 
seeds and is going to earn foreign 
exchange, should be given a little benefit 
at least out of this thing. We do not want 
direct results of this foreign exchange. 
But some imported oil-seeds should be 
issued to the Vanaspati producers so that 
they can do with only 45% of the 
groundnut and the 10 per cent extra can 
be released for the people of Gujarat. 
Rapeseed oil, mustard oil—all these can 
be used without any damage to the 
standard of Vanaspati. So it is my very 
earnest request to the Government that 
they should take care of this aspect of the 
Gujarat economy. 

Sir, similarly, Gujarat is an area which 
is producing cotton—Shankarcha cotton 
—which is produced in Sabarkanta dis-
trict and other areas of Gujarat, which is 
vised entirely for export purposes. It is 
considered to be even better than Egyp-
tian cotton, long staple cotton. In these 
circumstances, it becomes necessary that 
we have divert our arable land towards 
these cash crops. Traditionally, Gujarat is 
a deficit State as far as food-grains   are   
concerned.    In this light, I 

would like to say that when we are pro-
ducing cash crops which are useful for 
the country as a whole and when we are 
supplying 50 per cent of the groundnut oil 
needed by the country, at least food 
materials should be supplied to us. Since 
the month of February, 1974, 52000 
tonnes of foodgrains are being supplied 
every month to Gujarat. If we were to 
assess our requirement at the rate of 7 kg. 
per person per month, we would need 
much more. But we of Gujarat would be 
quite content if only 1 lakh tonnes of 
foodgrains are supplied. It is my request 
to the Government as well as to the Food 
Minister who is not here that he should 
somehow ensure that one lakh tonnes of 
foodgrains ara supplied to this very tired 
and riot-torn State. People go to these 
extremes because of hunger and unless 
this- hunger is appeased, we will not be 
able to establish the normalcy which all 
of us desire so intensely. Therefore, this 
is my request about the food shortage. 

The second point is this. This is the 
first year of the Fifth Five Year Plan. 
Gujarat, as I said earlier, has tried to 
bring about industrial development in 
spite of so many handicaps. Sir, we need 
coal for our textile mills. We have got 
125 textile mills. It comes to one-fourth 
of the total textile mills in the country. 
We are the biggest producers of texiles in 
this part. We need coal. But coal has to 
be brought from places 2000 miles away. 
But coal supply is affected because of the 
wagon position and our textile production 
is also affected. Sir, this is the beginning 
of the first year of the Fifth Plan. Now. 
there is no Government there. Therefore, 
it is for the Central Government to take a 
keener interest in the development of 
Gujarat. 

Sir, I would say one word in support 
of my hon. friend, Mr. Harubhai Tri-vedi 
and I would like to contradict Shri 
Himmat Sinh Ji, the hon. Member from 
my party. To say that administration is 
responsible will be a little too much 



201 Budget (Gujarat [ 19 MAR. 1974 ] 1974-75 2.02 

SHRI H1MMAT SINH : I would like to 
clarify my position. Earlier, Mr. Trivedi also 
mentioned about me. I have not blamed the 
administration. What 1 have said is thai there 
are individuals in the administration who are 
identified themselves with political leaders. 
They are sabotaging the administration. 

SHRIMATI SDM1TRA G. KUL-KARNI : 
I am grateful for his clarification. 1 would like 
to make a point in favour of our officers. If 
Gujarat has made this progiess, it is because 
of the excellent standard of administration of 
the Gujarat officers. Gujarat officers are not 
only Gujaratis. They come From all parts of 
the country and they have made that State as 
their own. Thev have given the best of their 
services to Gujarat and that is the reason that I 
am defending the administration of Gujarat 
and !he officers of Gujarat. My only, request 
to them is that they should achieve such 
wonderful progress in the corning months as 
they have achieved in the past. 

Coming back t0 energy, I declare that we 
do not have any energy. We •have no other 
hydel project. There is Narmada project 
which is still in the offing. In the absence of 
coal or because of inadequate and irregular 
supply of coal, there is no other energy 
source. Therefore, it has been our consistent 
request that one atomic power-station  is 
given  to us. 

(Time Bell rings,) 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : You can take rhree minutes more. 

SHRIMATI   SUMITRA    G.    KUL-
KARNI : The    other    tw0    gentlemen from   
our  party  were   not   there.     All right,   1  am 
finishing   very shortly. We shave a great need 
for power and energy. In   the   Fifth   Plan,  our    
requirement ! is 3100 MW.   The State is able to 
pro-   j duce about 2300 MW.    That leaves a I 
shortage of 800 MW.    It is my request ! 

that one of the atomic power stations in the 
Fifth Plan should be located in Gujarat. I may    
submit that it is not at    all    technically 
difficult.  In fact, a site    called    Balna    near      
Bhavnagar in the    West    Coast    of    
Gujarat    is under very active consideration.      
And prima facie, it appears to be one of the 
most convenient places.   I will give you the 
specific reason why it is the most suitable   
place  for  locating   an   atomic plant.    One is 
that it is not near , any habitat.    Secondly, it 
has got plenty of sweet  water  which  is  
needed  in   bulk quantity for any atomic 
power station. It has also a rocky portion 
which gives it an excellent foundation and 
which can carry sufficient load and weight of 
the reactor building of ih e power plant itself.    
If this atomic plant is located   in Gujarat,    
in'tally it may give us    450 MW of power and 
later on it can develop 900 MW. If that load 
factor is taken into consideration,  it is highly 
justified and this is' according to the annual 
projections in the Fifth Plan. That is why, Sir,   
it is    my    request to the    Atomic Energy   
Commission,   through   the Finance Minister, 
that we must be given the privilege of having 
this atomic power plant.   The only other thing 
is that it is 30 kms.    away from any 
earthquake zone.    It is said that it may be in 
the danger zone.    But Tarapur also had the 
history of the same danger zone    about 
earthquakes.    It was seismologically and 
geologically considered.    But this is not such 
a fault that it may be altogether. ignored. I 
understand, Sir, that Goa   is claiming one such 
atomic power station. I personally think that 
Goa is such   a small State, may be it can spare 
the facility for an energy-dry State like Guja-
rat. Maharashtra has already got one. I think it 
would be logical that Maharashtra does not 
require a second plant. 

Now, Sir, I would like to give a small reply 
to my friends in the Jan Sangh and the C.P.I. 
I think, the hon. Member  from  Jan   Sangh  
mentioned   about 
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the name of Shri Uttham.bhai Patel. Shri 
Uttambhai Patel is an Adivasi leader, who is 
loved by the 38 lakh Adivasis of Gujarat. I 
cannot imagine that he can ever be employed 
in any kind of a criminal activity, much less a 
murder case. I think there is some mistake 
about it and it should not be repeated. .. 

 
SHRIMATI SUMITRA G. KULKARNI : I 

would submit that this was such a huge rally 
that nobody can tell what exactly has 
happened. But we can vouchsafe for the 
character and the abilities of this gentleman, 
who will never associate himself in such 
activities. This I tell you on my own 
authority, which is also not less because 
nobody in this House can ever believe that 
Mrs. Kulkarni can indulge in this activity. If I 
can, so also Mr. Patel.. . 

(Interruption) 

THE VICE-CHAIRMAN (SHRI V. B.  
RAJU) :  Dr.    Kurian.    let    her 
speak. 

SHRIMATI SUMITRA G. KULKARNI : 
Sir, I am also very grateful to Dr. Kurian for 
his love for Gujarat. 

But I would say that all these disturbances 
were mainly the activity of his Party and his 
partymen. .. 

(Interruption') 
DR. K. MATHEW KURIAN : Mrs. 

Kulkarni, you are giving too much credit to 
us. You have done enough damage to Gujarat 
and, therefore, you are to blame yourselves. 

SHRIMATI SUMITRA G. KULKARNI : 
Sir, it is utterly a false report that. .. 

DR. K. MATHEW KURIAN : I am 
surprised that you put the blame on the 
Opposition when you yourself said in the 
speech that hunger was at the root of the 
whole problem. Who is to be blamed for the 
hunger of the people? Your own Government. 
Why not blame your own Government? 

SHRIMATI SUMITRA G. KULKARNI : 
Sir, I have only one submission to make. He 
said that there was a police budget of Rs. 18 
crores. And one-third works out to Rs. 6.5 
crores, and only two more crores of rupees are 
there for purchasing the equipment which has. 
been already ordered and also for paying the 
Home Guards who have been brought out on a 
special duty. Now, this is one fact about our. . 
. 

DR. K. MATHEW    KURIAN : Are 
you the Minister in charge of Police? 

SHRIMATI SUMITRA G. KULKARNI :   
I know very well about it. 

DR.  K.  MATHEY KURIAN :   Any 
components for the purchase of machine guns 
also there? 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Do not provoke her. 

SHRIMATI SUMITRA G. KULKARNI : 
Now, this agitation was started by the young 
men. My analysis of the situation is that this 
thing happened because there was a lack of 
communication between the administration 
and the youth. After all, their demands are 
very 
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simple. Their demands about education can 
never be something insurmountable. My 
request to the Central Government as well as 
to the present day administration is that they 
may please understand thei r  requirements 
and demands and try to solve them so that no 
more such problems may come up. I appeal to 
the younger people. It is good that they came 
out with this kind of thing. But, future is for 
them. Future is for the progress of the 
tradition. Now, tradition can best be preserved 
by democracy. The way democracy was 
handled in the last month is an extremely sad 
affair. I feel hurt as a parent that people, 
parties and individuals should incite 
youngsters and mislead them. Is this what wie 
want from our youngsters? Is this what we 
want from our sons and daughters? This is a 
common and combined responsibility of 
every mature person that he should not play 
with such a volatile and such an energetic 
force, like our young men. They should be 
preserved. Therefore, it is my request to every 
party which is trying to fish in these troubled 
waters to be careful and not to play with them 
because if they do so they will be playing 
with fire. These young men are the power and 
energy of the future of our country. We 
should not mislead them. We should not 
provoke them and give them wrong 
suggestions and take them on a wrong path. If 
we do so, we will be setting up bad traditions 
which will not be worthy of us. {Time Bell 
rings) It is not the problem of Gujarat alone. 
It is the problem of whole country. 

{Interruptions) 

SHRI N. G. GOREY (Maharashtra) : Sir, 
rather difficult to speak after such an eloquent 
speaker as Mrs. Kulkarni. I only wonder how 
things have changed within the last five days. 
The temptation to be sarcastic is there because 
you must have listened to what some of the 
Members from those Benches were saying 
only last Thursday when my friend, Mr. Bipin 
Pal Das and even the young lurk, Mr. 
Chandra Shekhar, felt that I was being 
somewhat heretical and they 

were surprised and pained that I should take 
that attitude and describe what happened in 
Gujarat as a mass upsurge by the people, for 
the people and of the people. 

But, Sir, I am really happy that the 
Government at last took this decision of 
dissolving the Assembly, which in fact should 
have come much earlier. I feel very sad, 
however, that the decision has been delayed. 
Had that decision been taken a bit earlier, 
many young lives would have been spared. 
Nearly 100 young boys were killed and many 
more were maimed for life. Sir, I think that we 
are going through a period of tailism in the 
sense that things happen first and all that we 
can do is to try to analyse things after the 
events take place. It shows how alienated we 
have 4 CM. been from the common man, the 
political leaders, the intellectual elite and 
those who are governing this country. Every 
time something happens we come on the scene 
and try to understand why this should have 
happened in this particular manner. The same 
thing most probably has happened in Bihar 
and after a couple of days we shall be 
discussing Bihar, as to why Bihar, the land of 
Buddha, just as Gujarat, the land of Gandhi, 
should explode like this. It is not a sign of 
leadership at all. It is not a sign of good 
government at all that every time the people 
take to action and all that is left for us is to 
have a sort of postmortem and the 
Government only wakes up after they have 
burnt their fingers. 

i 
I do not want to dwell on the pro- 

I blems of Gujarat because  I   hope that 
' now normalcy is coming back and I should be 

careful in saying anything that will hurt the 
process of heeling. I would 

i like the heeling to take place as quickly as 
possible. 

Sir, I will come to the question    o* 
Budget. Somehow, on the backdrop t" 

1 these happenings it looks very lifeless, 
I almost irrelevant.   I  do not know  how 
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the Government, the caretaker Government, 
the President's Rule is going to help this 
process of heeling and that is what is wanted. 
I think one of the things that the Government 
will have to do is to establish close contacts 
with the people, try to undersand them. Mrs. 
Kulkarni said that they must be treated with 
compassion; I won't use that word I would say 
that they should be treated with 
understanding, there must be a liaison 
between the Government officers and the 
common man and I think if the Government 
officers rise above party politics and appeal to 
all the Opposition parties to help in this 
process, I am quite sure, Sir, that the 
necessary cooperation will be forthcoming. If 
the sole idea is to re-establish the Congress, if 
the sole idea is to bring back those discredited 
people, then I think the whole experiment will 
be an exercise in futility. 

Sir, so far as the Budget is concerned, I 
would like to say that there is an impression 
throughout the country that the Gujaratis are 
rich people and Gujarat is a rich State. It is 
almost like judging Maharashtra from what 
you see in Bombay. Sir, just as in Maharashtra 
so in Gujarat, it is a lop-sided development. 
Industrial growth has taken place only in 
certain pockets and the entire hinterland is left 
undeveloped. That is exactly the state of 
affairs in Gujarat. I think hundreds of villages, 
nearly three-fourths of Gujarat is undeveloped 
and all the development that has taken place is 
from Ahmedabad to Surat along the western 
coast. The major development is confined to 
that area, while the rest of Gujarat is very 
poor, prone to scarcity, famine. That is why, 
Sir, I would say that this Budget does not 
provide enough for levelling up those areas 
which remain undeveloped. It is a paltry sum 
that you have provided. You have said that 
because of the drought, because of the scarcity 
of rainfall,  nearly two-thirds of Gujarat    was 

suffering from food shortage. If that is so, 
then the provision that you have made in the 
Budget for developing those areas is very 
scanty. You must be very liberal and try to 
bring up those areas so that the Gujarati 
people can be assured of enough foodgrains 
to meet their necessities. How can you do 
that? 

Then I come to the next question, that is, 
irrigation. Sir, very rightly Member after 
Member pointed out that the decision about 
Narmada is overdue. Sir, I will make an 
appeal now to the Prime Minister, to the 
Government, that they should not delay taking 
a proper decision about Narmada. I know that 
there is a dispute between Madhya Pradesh 
and Gujarat but for the last fifteen years this 
dispute is going on and it you leave it to the 
Chief Ministers of those respective States it is 
never going to end. Therefore this is the pro-
per time when some decision should be taken. 
You can meet half-way. The fear that is in the 
mind of Madhya Pradesh that so much land 
will be submerged can be allayed through it 
connot be completely removed. This Narmada 
Valley Development will perhaps give you 
enough food and enough electricity for which 
you have been searching all over. If this 
Narmada valley scheme is properly developed 
it will give up enough food not only to the 
Madhya Pradesh and Gujarat people but the 
people of all India will benefit from that 
because the potential is so great. Just now 
Mrs. Kulkarni talked about atomic plant. It 
will take years to come up and perhaps it may 
be very costly, but this is a hydroelectric 
project and this can give you all the electricity 
that you need. I know that the Gujarati people 
are very' enterprising, not only the merchant 
class, the trader class, but also the peasant in 
Gujarat is very skillful. They are industrious 
and if you give to the peasant the water that he 
needs and if you give the enterpreneur the 
electricity that he needs, then I am quite sure 
that within the next five or ten years Gujarat 
will be altogether    a    different 
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State, perhaps a surplus State and that is 
exactly what we want. 

Then I would like to point out what is 
happening in Kandla. So far as my knowledge 
goes, Kandla is dying; excep: for a little cil 
that you take from the tankers there is hardly 
any activity in the port worth mentioning. 
Therefore I would beg of the Central 
Government that having invested so much 
money, in Kandla port they should go ahead 
and try to make it a really first-class port 
which Gujarat can make use of and the entire 
country also can profit from. 

Now, so far as social welfare is concerned, 
I think the point that was raised by my friend 
from this side deserves consideration. One of 
the biggest concentrations of Adivasis is in 
Gujarat. It is a belt stretching right from 
Ranchi to Panch Mahals. It is the Adivasi belt 
and it is not just an accident that one of our 
foremost social leaders like Thakkar Bapa 
came from that area. He worked there; it was 
he who pioneered the whole thing. Thakkar 
Bapa is a name which we shall never forget; 
we should never forget. Now a man who 
started that sort of work naturally must have 
hoped that very soon the Adivasi area will be 
developed but now we find that this Budget 
provides a very small sum for the welfare of 
the Adivasis. On the one hand in the Fifth Plan 
we are talking very big about the minimum 
needs of the people, and in the minimum 
needs you have said that particular attention 
will be paid to the Adivasi areas, to the 
backward areas, to the weaker sections ofi the 
society. Now this entire Adivasi belt in 
Gujarat consists of weaker sections, exploited 
people. Uttambhai Patel was the leader of 
these people. Now Mrs. Kulkarni claimed that 
she knew Uttambhai Patel. I can say I know 
Uttambhai Patel for the last fifty years. I was 
the man who witnessed the first Satyagraha by 
Shri Uttambhai Patel and his Adivasis in that 
area. So, Sir, this is really a very sorry state of 
affairs and I would ask    Mr. 

Ganesh to go deeper into the matter. If these 
people, fifty lakhs of them, remain 
unsatisfied, then you are really creating a 
problem for yourself in that particular area. 

The last point that I would like to say is, let 
us try to see that this phase, the phase of 
President's rule, in Gujarat is as short lived as 
possible. Gujaratis are a very proud people. 
They are a well-organised community. By 
nature they are peaceful and constructive. 
Now, if such a people were made to feel that 
President's rule is the only solution, then, I 
think, they will feel hurt. Therefore, I say, 
make this period as short as possible. Go in 
for fresh elections as soon as posssible. 
Delimitation and all that procedure should be 
followed without loss of time. Let the Gujarat 
people have a new Assembly of their own, I 
would say that the appeal made to all the 
opposition parties to co-operate, this particular 
point, has been well taken. We know that we 
must co-operate, but for what? If you really 
want a cleaner democracy, I entirely agree 
with the appeal made by the Navnirman 
Samiti leaders. We want a clean admi tion. 
We want a Government which is not corrupt. 
You must try to understand these things. It is 
no use blaming each other. I do not want to 
indulge in mud-slinging. Let us all agree in 
time, but not after the time is over. It is no use 
bolting the door after the horse is stolen. I am 
saying that if you find that your own people 
are corrupt, you must have the courage to say 
so in time, not after they have gone. If my 
party people are corrupt, I must have the 
courage to say so. This is what the people 
want. People can stand all this scarcity, short-
age of food, etc. if they are convinced that the 
Government is doing its utmost to see that 
whatever is produced is being taken to the 
people. This is the point which I would like to 
stress before concluding. Mrs. Kulkarni 
pointed out that Gujarat soil is fit for some 
cash crops which we need desperately, viz., 
groundnut and cotton. Yes, we require    them. 
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Now, if Gujarat soil is suitable for these cash 
crops which are needed    by    the entire 
country,  then let  not Punjab or Haryana or 
Madhya Pradesh grudge to give  them 
necessary cereal. The  entire country will  have 
to be  considered as one unit. If Maharashtra 
can give you sugar, well, give Maharashtra the 
grain that it needs. Unless we take to this sort 
of specialisation, we shall come to this pass 
that every State must be self-sufficient, but 
every State will not be self-sufficient because 
the soil is not favourable.    Therefore, I would 
say that    the Gujarat people must be given this 
assurance that if they grow enough groundnut, 
if they grow first-rate cotton, which is needed 
for export, they    may    rest assured that the 
needed wheat, rice and other cereals will come 
to them. If that is done with honesty and 
sincerity, I am quite  sure  that the  people  of 
Gujarat or anywhere else will not feel the 
necessity of rising in revolt. Revolt docs not 
lake place all of a sudden. People watch and 
people wait. I have not come across any people 
throughout the world    who are more patient 
than the Indian people. They  are so patient that    
one    really wonders why they did not rise in    
the revolt earlier. But they are very patient. 
And if they are patient, then you must also be 
sincere and honest. If they think that  nobody is 
fair to them, that    the Government is all 
steeped in corruption and selfishness, then they 
take this step. I eschew violence, I condemn 
violence. But please  tell us what a man    
going hungry for days and    weeks    together 
should do. His wife, his children and he arc 
starving. If you say, "All right. All that he has 
to do is to die quietly," then I am not with you. 
I would say, let him fight back whatever  the     
consequences rather than die without raising a 
voice of protest. And that is exactly the point 
you  are pushing the country to. I say, let us all 
join together, try to see what can be done, what 
is being    produced, and let us distribute      it      
honestly and fairly so that everybody will get 
his due 

share. If this is done, I am quite sure that this 
process of healing will be quickened and 
normalcy in the real sense of the term can be 
restored in Gujarat. 

Thank you. 
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THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Before I call the next speaker, I 
would like to announce that immediately 
after the discussion on the Budget of 
Gujarat, the Half-an-Hour Discussion 
will be taken up. The two Statutory 
Resolutions, I think, may be taken up 
later on. Now, Mr. Bhupesh Gupta. 
SHRI    BHUPESH    GUPTA    (West 
Bengal) :  Sir, we have discussed Gujarat 
in  some other connection    several times 
in this House. Some of its   problems were 
touched even at that   time. Now we have 
got the Budget before us and this is usually 
a ritual for the House because we are not 
in a position really to study the Budget 
properly, much less to give opinions on 
different aspects of the Budget proposals 
or, for that matter, the problems of Gujarat. 
After all, a!' of a sudden we cannot get 
acquainted with these matters in order to 
give    a very  informed  and considered 
opinion. Unfortunately Gujarat Assembly 
is   no longer there, li is good that it is 
gone, but the people of Gujarat will not 
haw the advantage of having their 
problems discussed in the forum of their    
State Assembly.    But the people are not   
to blame for what has happened.    Gujarat 
is a name now in a different context. It has 
always been in the limelight of our 
national life. Today   it   h?s   again 
become a focus of national    attention. 
Different people are trying to interpret | 
Gujarat in different ways. We on this 
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side of the House have held this as a 
spontaneous popular mass upsurge among the 
people of Gujarat ihe like of which has rarely 
been seen in this •country after independence. 
The upsurge, as you know, was in support of 
the demand for. the daily necessities of life, 
against rising prices, against hoarders, 
profiteers, monopolists and against corrupt, all 
of which are eminently democratic demands of 
the people. And these demands evoked 
sympathy and support among ihe entire people 
of Gujarat and the movement was led initially 
by the Nav Kirman Samiti of the students. 
These who had witnessed this movement in 
January and even, later would bear out the fact 
that it was by all accounts a democratic 
massive, popular upsurge. We are not amongst 
those who have tried to malign the movement 
simply because some designing elements of 
right reaction and communal parties have 
sought to take advantage of the situation. 
Therefore, when we say Gujarat, we have in 
mind the massive, surging, heroic, upsurge of 
the entire people against rising prices and 
other demands affecting the life of the people 
and the society. But there are others who have 
their own way of looking at Gujarat. For 
example, the Jan Sangh, the Swatantra Party, 
the Syndicate Congress for that matter, and 
similar other organisations have their way of 
looking at Gujarat. And indeed they are using 
the name in other contexts in other places to 
justify downright acts of violence and 
hooliganism against forces of progress and 
essentially in the interests of exploiting the 
classes. What is happening in Bihar today is 
no reproduction or projection of what 
happened in Gujarat. In Gujarat it was a mass 
upsurge of the entire people, initially very 
disciplined, despite provocation, and attack on 
the part of a corrupt Ministry, constantly 
unifying the entire people into a mighty 
movement and upsurge. What we see in Bihar 
today  is    something    entirely    different. 

There we have the RSS and the Ananda 
Margis organising a bashful campaign of 
terror and violence, arson and looting, 
indiscriminately let loose in the cities and 
towns with a view to creating anarchy and 
chaos so that the forces of reaction and 
fascism can make a headway. It has nothing to 
do with what they call the Gujarat way. The 
Gujarat way, if I take into account what 
hapened in Ahmedabad and elsewhere, is the 
will of the surging people in vindication of 
their right and interest. What is happening in 
Bihar? What we have read today in the 
newspapers is something shocking. If these 
things are allowed t0 continue what we will 
have in this country is the destruction of the 
very foundation on which Parliamentary 
Democracy and Parliamentary system stand. 
That will pave the way not only for a rightist 
takeover, but for a fascist, counter revolution. 
That is why we say that it is an insult to the 
people of Gujarat and their great movement to 
compare the orgies of arson, loot and all kinds 
of violent actions in Patna city with what 
happened in Ahmedabad and other places in 
Gujarat. I was in that great State in the height 
of the movement towards the end of January. I 
saw no arson taking place anywhere there 
whereas it has taken place in Patna. I never 
saw indiscriminate looting going on or 
newspaper offices being attacked and burnt. I 
did not see such things at all. I did not see 
Anand Margis being backed by Jan Sangh and 
Shri Vajpayee suddenly appearing in the 
streets as a real democrat. I did not see in 
Gujrat RSS boys leading the campaign—
although they were there—and similar 
elements lurking and prowling on the streets 
to take advantage of the situation. Basically 
they were not there in Gujarat. But in Patna it 
is first and foremost, in every sense of the 
terffim, the handiwork of very planned 
conspiracy of these people. What I see there in 
Patna is the unleashing of certain dangerous 
tendencies in our political life. It does appear 
that the right 
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reaction and communal forces,    having failed  
to seize  political power in    the country    and    
even    in    some    States through election and 
similar other methods, have now taken to some 
type of counter-revolutionary   and   extra 
Parliamentary methods in order to make   the 
functioning   of  democratic    institutions 
impossible so 'hat they can take advantage of 
the situation and bring about a rightist Uncover 
from outside with the help of the reactionary 
elements,    both within and outside the ruling 
party. I say both within and outside the ruling 
party. Are we to stand such a thing? We will 
have thousands of quarrels with the Gov-
ernment and    Government    may    have 
quarrels with many of us. Such problems have  
to be settled  democratically  conforming to the 
norms    of    democracy, through    democratic   
process,    through elections and through 
democratic    and peaceful mass movements in 
our country. If we surrender to Anand Margis, 
to obscurantist forces and to communal reaction 
in the RSS, before long we shall be facing a 
situation when there shall not be democracy to 
talk about in this country.  That is why we  are 
intensely against  the  kind  of thing which    
has been indulged in Patna.      That is why we 
are opposed to bringing in the name of Gujarat 
to justify what has happened in Patna. I say this 
thing today because the time has come to see 
the writings on the wall. If the Government 
does not mend its policies,  if  the    
Government does not attend to the grievances 
of the people and  to the problems of    food, 
shelter  and  the    daily    necessities    of life,  
and  if they do not    take     action against 
hoarders, profiteers and    black-marketeers    
and    unearth    the    black money, a situation 
will be created which will be exploited by 
communal reaction and fascism. That is what I  
see.    Sir, history is replete with examples    
when inept and corrupt and anti-people gov-
ernments create in some ways a situation even 
within the framework of democracy which is 
exploited by the fascists, firstly to subvert 
democracy   and then to replace it by a reign of 
fascist 

terror and counter-revolution. Are we to 
witness the opening of such chapters in our 
political life ? Are we to see before us that 
what we have built is endagered not to speak 
of what we seek to achieve through cur 
struggle, in the future? This is the poser 
before the nation. 
Sir, Patna brings the grim warning to !hc nation 
that the forces of    counterrevolution, the 
forces of fascism, forces of recation combined 
with the forces of colonialism and    religious   
obscuratism, are acting to a plan, almost to a 
schedule, in order to start these    incidents now 
here, now there and then in different parts of 
the  country,  s0  that we are faced with a 
situation    when    they will be in a position  to 
strike from  a portion of strength, having let 
loose the reign of reaction and a reign of terror 
and having upset everything. We are not for it. 
In fact, Sir, a time has come for all of us 
to.stand against it and that is why, Sir, 1 feel  
sorry when some people are trying to talk in the 
name    of Patna and    Ahmedabad    in    the 
same breath although I know that the    same 
forces to an extent are acting in Patna and Patna 
also is not out of bounds for them and I am 
aware of it. But what is happening? Sir, in this    
connection,    I should like to say one think :  
Gujarat has many lessons to offer. But I do not 
know  whether the  Government  is  trying to 
learn the correct lesson. I wish, Sir, in our 
Constitution there was a provision for recall. 
We have demanded for the provision for recall 
in our Constitution. Why should not there be a 
provision for recall? In the    Committee    on 
Defections which    deliberated    on    this 
subject, we suggested that there should be a 
provision, for recall in order to see that the 
people's mandate is    respected and in order to 
give the people    their inherent right not only to 
send their representatives  to   assemblies   and   
Parliament, but also to recall them should they 
forfeit  their   faith or  betray the   trust reposed 
in  them.    In  our Constitution 

there is no provision for recall. If we had such 
a provision, a provision    for 
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[Shri Bhupesh Gupta.] 
recall, perhaps these things would not have 
taken the turn they did in Gujarat. Sir, it is 
clear that democratic norms and processes 
must be observed by all. However convenient 
it may be for this and that party at a given 
moment, I for one, Sir, would not be one who 
would like to see a legislator or a Member of 
Parliament resign his post or membership by 
being forced in a manner which is sometimes 
sought to be done as was done recently by 
shaving the person's head or by beating him or 
his family. I would certainly not like it. But I 
would like \hc right to be given to the electo-
rate to decide according to the law of the land 
and T would like to have a provision in the 
Constitution as to when he should be recalled 
or to decide whether he has forfeited the 
confidence placed in him in order to justify 
his recall. This is how I would like to have it 
done, to make it absolutely clear. Sir, these 
are all the beginnings of wrong trends. 
Sometimes, Sir, unwittingly we also do 
certain things. But I think these things should 
not be encouraged. Therefore, I feel that we 
should try to make a provision for recall in 
our Constitution. 

In this connection, Sir, 1 wouid like to say 
that the young people in our country who have 
attained the age of 18 should be given the right 
of vote. /This again is causing frustration, the 
denial of vote to millions and millions of our 
young people above the age of 18, but below 
21. Why should they be denied this right? Let 
them also be participants in the initial process 
of democracy. I think the Government should 
seriously consider such things. 

Sir, in Gujarat, I do not know whether we 
saw a melodrama or whether it was a tragedy 
or it was comedy. But we saw Mr. Morarji 
Desai going on fast. Sir, I did not know how 
to feel about or react to it. We have known 
our friend, Mr. Morarji Desai, for many years. 
You may accuse him of anything. But you 
cannot accuse him of any love 

lor democracy. We have seen him in hunger 
strike in Ahmedabad only to prevent linguistic 
reorganization of States. We have seen the 
same gentleman as the Chief Minister of a 
composite Bombay State shooting down 105 
workers in a cold-blooded manner in Bombay 
and Maharashtra and another 26 or so in 
Ahmedabad in Gujarat with a view to denying 
them the very legitimate demand for linguistic 
reorganization of composite Bombay into two 
linguistic States, which later came into 
existence. We have seen the same    Mr. 

' Morarji Desai in Parliament. We have seen 
how he refused even to listen to the demand 
of the Lok Sabha to get the Attorney-General 
to give an opinion. Ultimately he had to yield. 
He said, "I would not bring him even if the 
entire Lok Sabha wants". And he had to eat a 
humble pie. We have seen Mr. Morarji Desai, 
in the case of the working class, how he came 
down heavily upon them with repressive 
measures, using Preventive Detention Act and 
other black laws to suppress the working 
class. We have never seen Mr. Morarji Desai 
supporting any struggle of workers, peasants, 
students, teachers and other toiling people in 
his entire career since Independence. 

! He occupied a very high position in the ruling 
party and Government. We have always seen 
him suppressing. The same Morarji Desai 
became a champion suddenly, who flew from 
Bombay to Ahmedabad to enact a wonderful 
drama of fast unto death. Morarji Desai knew 
that life does not end so easily and death does 
not come for simply asking and a fast of this 
kind. The background, against which he 
undertook the fast, should also be seen. Sir, 
when he fasted, it was thought that the Gujarat 
Assembly had virtually dissolved itself with 
the resignation of eighty MLAs. Indira 
Gandhi, Prime Minister of the country, had 
stated in the other House that the Government 
had no intention of reactivating the Gujarat 
Assembly. Morarji Desai anticipated the 
dissolution, coming sooner or later—sooner 
rather than later. He   thought:    Why not go 
into 
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action? So he began the fast—fast ac-
cording to the schedule, fast as per dec-
laration of the Prime Minister, fast as per 
announcement of the Government. He 
knew that dissolution would come; it was 
only a matter of time... 

{Time bell rings) 

Sir, I raised this question because that 
might create some misgivings in the 
minds of the people and also spoil the 
atmosphere. Mr. Morarji Desai is a very 
old man. He should be wiser than we are. 
But we are not men of kindergarten as if 
we do not understand what is a stunt. We 
understood it. The people understood it 
and it became a laughing joke. We knew 
that somebody was waiting perhaps with a 
glass of orange juice to be handed over to 
him in a matter •of hours when the 
dissolution would take place. Sir, it was a 
drama, badly conceived, badly executed 
and which badly ended. Therefore, let us 
not go into that. Let us not listen to 
Morarji Desai's advice. Sir, I say this 
thing because such situations are also 
there. I feel that Morarji Desai was not so 
much interested in restoring peace in 
Gujarat as in re-establishing his fading 
image today. I must congratulate him that 
he took the situation rather well, in a 
paricular manner. He knew hat he would 
have to fast for a few hours. Why was it 
not done earlier? When we were all 
pleading for the dissolution, the 
Government did not do it. First of all, the 
Government does not do the right thing at 
the right time. Even if it does it, it does it 
in a clumsy manner and the others take 
advantage of it and the Government 
cannot take advantage of it. No wonder, 
Sir, that the newspapers are saying that 
the dissolution has come as a result of 
Morarji Desai's fast. Nobody is saying 
that the dissolution has come as a result of 
Bhupesh Gupta and outers who had been 
pleading in this House over the past week. 
It has come as a result of Morarji Desai's 
fast. I was thinking of cursing myself why 
I did not go on fast somewhere in   the 

Parliament House. I could have also done 
it and should have been a co-faster in 
order to get some co-credit. Maybe, the 
lion's share would have goine to him 
because after all he is a Gujarati and a 
minor share might have come to me 
because I am a Bengali. 

SHRI KRISHAN KANT : You missed 
the chance. 

SHRI BHUPESH GUPTA : This is 
what I concede. {Time bell rings.) I leave 
Morarji Desai alone for the time being. I 
knew that he would be hale and hearty 
and we would see him back. I think this 
fasting for two days has done him good. I 
fasted for two days. I was reduced in 
weight and felt very active. He is in good 
spirits and good health. We hear the talk 
about Syndicate Congress merger. Even 
Shri C. B. Gupta is in favour of it. Sir, I 
leave it at that. 

Now, coming to Gujarat State, the 
police excesses should be investigated 
and an enquiry should be held. It is very 
important. Corruption charges should be 
enquired into. I am told that there was a 
Propanchvati incident. I am told that 
many M.L.As. were taken there at the 
time of Ministry making and were treated 
to all kinds of entertainments, some 
printable and some unprintable. Do you 
think that such legislators can command 
respect? Gujarat brought out 114 don-
keys, each donkey representing one 
M.L.A. It actually happened. If the 
M.L.As. behave in this manner, they 
cannot command any respect. They are 
no longer M.L.As. 

SHRI UMASHANKAR JOSHI: They 
were sheep and not donkeys. 

SHRI BHUPESH GUPTA : I think 
that is more charitable to them. I think 
that most of them are donkeys. Some of 
them may be sheep. However, that is 
what happened. You must enquire as to 
what happened in Propanchvati Garden. 

SHRI UMASHANKAR JOSHI : Pro-
panchvati is a nickname. 



227 Budget (Gujarat) [ RAJYA SABHA ] 1974-75 228 

SHRI BHUPESH    GUPTA:  Whatever 
it may be. You should be knowing. There 
was feasting and all the rest of it. It did 
happen. People talk about it. Sir, as you 
know, the Ministry was formed through 
corruption  and money.  Everybody 
knows about it. Lakhs of rupees were 
spent. All this should be enquired into. 
People can never respect such an 
Assembly. After having been chosen as 
the  Chief Minister, Chirnanbhai    Patel 
surrendered all along the line   t0    the 
wholesalers, the profiteers and the mono-
polists. We are told that he was collecting 
money and there should be an enquiry 
into the money part of it as well as the 
surrender part of it.    Sir, Gujarat was 
driven into that position by people like 
Zala who was the Civil Supplies Minis-
ter. He came from the Swatantra Party. 
The Prime Minister,    Shrimati    Indira 
Gandhi, wanted to produce a    massive 
majority, more massive than the bloated 
bureaucrats of the country. And, there-
fore, they caught hold of the Syndicate 
people, they caught hold of the Swatantra 
people, and the swindlers   and   the 
drunkards, the time-servers, the    down-
right agents of the    monopolists,    the v. 
holesalers and the kulaks. And all these 
were brought under one umbrella    and 
were presented to the people of Gujarat 
as massive majority, which should give 
Gujarat stability and good Government. 
All  this  show  pitchforked  him  as the 
Chief Minister. Sir, now it has collapsed. 
It is good that it has collapsed. But 
certain other things have also collapsed 
along with it—the make-belief about the 
massive majority  minus    the    policies. 
The massive majorities    disappear    the 
moment the people realise that the Gov-
ernment failed to meet their minimum 
needs and indulged in corruption. Sir, I 
make it absolutely clear that when    the 
Ministers go anti-people and anti-demo-
cratic, disregard the vital interests of the 
masses, act as agents of monopolies and 
wholesalers, indulge in corruption,    the 
people demand for their resignation and 
the demand for the resignation of such 
Members of Parliament and   Assembly 

is a just demand foy all accounts.   And 
we cannot say that the people are wrong in 
demanding it. In fact, if a recall has been 
there, they would have applied the 
procedure of recall to get them out of the 
seats of power. Therefore, what is wrong 
in it? If an Assembly fails to protect the 
people against the onslaught of the 
monopolists, landlords,   wholesalers, 
what is wrong if the people demand the 
dissolution of the  Assembly   in   order 
that they may exercise through    fresh 
elections  their verdict and create  another 
new Assembly? There is  nothing wrong.  
Sir,  I. say if the reorganization of the 
ruling Party means again bringing 
together of the shady forces of misfortune 
and evil forces in the political life of 
Gujarat, you will be heading for yet 
another crisis, another explosion. And I do  
not   know   how  they  are  going to settle 
their affairs.  But I do hope that the leftist 
forces, the progressive forces, the 
patriotic-minded people in Gujarat, the 
men of goodwill and honour, should come 
together and take charge of   the situation.  
Sir,  I  am  shocked that    the RSS and 
others are now trying to   take advantage 
of the situation and to keep up the tension 
and conflict alive.   They have had enough 
of it. Sir, those forces and other 
reactionary forces must not be given any 
quarter by anyone. The people of Gujarat 
who have    won    their battle,  the 
resignation or the ouster of the 
Chirnanbhai Patel Ministry, and the 
dissolution of the Assembly should close 
their ranks and come   together    with 
correct  perspective   and   correct   ideals 
with confidence in the future. Therefore, 
why to  blame the people for it? How this 
thing should be done is a matter of detail. 
Obviously, there are some forces which 
may like to take advantage of it. And we 
should think how the situation should be 
tackled.    Sir, smuggling and other things  
should  also be gone into. In Gujarat, 
groundnut   oil    production was good, but 
a crisis developed and the prices rose. 
How was it possible? Gujarat is deficit in 
food. The Centre should have give?   Jiore 
food supplies. How is 
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it that food was scarce when, the crop 
was good? Is it not a fact that the Minis-
try was helping the monopolists, the 
hoarders and the others to conceal these 
things? I need not go into all this. I 
would like to say very many things. 

Finally, Sir, the problem, I think, will 
have to be settled. How the Congress 
Party will manage its own affairs is their 
business, I leave unto Caesar what to 
Caesar, and I am no going into it. But 
how the affairs of Gujarat should be 
managed is the concern of the entire 
nation. Sir, we are anguished; we have 
felt sorry for the people of Gujarat for 
their sufferings. We have sympathised 
with them. Therefore, we would like that 
the legitimate demands of the teachers 
and the students are met. We would  like   
the   essential   commodities 
supplied to the people of Gujarat. We 
would like them to be looked after better 
than they had been. We would like the 
small traders and businessmen in their 
due way prosper and so on.    We would 
like the    monopolists, 

wholesalers and others to be 5 
P.M.     taxed.   They should   start the 

day with their own hands and 
sacrifices and sufferings, with their 
genius being brought to bear upon the 
situation and then proceed to build a new 
Gujarat. That is very important. 
Therefore, Sir, as I speak today, I look 
forward anxiously to brothers and sisters 
in Gujarat in the cities and villages and in 
the Adi-vasi areas, who have been so 
badly let down by the Congress 
Government, by the reactionaries, both 
within and outside the rulling party who 
conjointly worked together to ruin the 
future of the people of Gujarat. I expect 
the people will be conscious of what has 
happened and with a new sense ot 
urgency and new awareness of who are 
their friends and who are their enemies, 
they will rise to the occasion and will 
remake all that has been sought to be 
destroyed. That is what I hope. I leave it 
at that. 

Sir, I hope that when the Committee is 
formed we shall go into the details 

in order to give whatever assistance we 
can. I am not one of those who is for 
accepting things as they come. It is for 
the people of Gujarat to decide. Presi-
dent's Rule, as you know, is not a very 
reliable factor in our life. But, now that it 
has come, we Members of Parliament 
should be particularly vigilant as to what 
is happening in Gujarat. We should give 
our thought to the problems of Gujarat. 
We should share their anxieties. We 
should show a better undersatnding of 
their problems and suffering and we 
should see how we can do our best and 
we should persuade the Government to 
take the right steps in action in order to 
alleviate the sufferings of the masses and 
see the people of Gujarat live with 
dignity and honour and no longer be 
delivered to the tender mercies of a 
handful of monopolist wholesalers, 
hoarders and profiteers or their henchmen 
in political life who are purchaseable 
political creatures today. 

Sir, Gujarat must be rid of whole bunch 
of these reactionary politicians, no matter 
which party they belong to and somehow 
or the other we should all work together 
to find out a new road for the welfare of 
the people of Gujarat who are honest 
men, descent men. Progressive people, 
men and women and others must come 
together in order that they can play their 
rightful role and are given full initiative 
to play their rightful role. It is all that 1 
say. I do not know what the Government 
will say. Do not try now to seek the 
blessings of Mr. Morarji and his co-
operation. Sir, these are back numbers; 
whether it is Chimanbhai Patel or 
Hitendra Desai or Morarji Desai or Amul 
Desai or some such people. I do not 
know. They have all been exposed in the 
turmoil of Gujarat. In the test of life 
everyone of them has failed. It is for the 
masses and their true representatives to 
come forward and take the test heroically, 
bravely and with honour— the test that 
lies ahead. Thank you. 



231 Budget (Gujarat) [RAJYASABHA] 1974-75 232 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): Mr. Vice-Chairman, Sir, this 
has been a debate which was naturally 
dominated more by the great political 
events that have taken place in Gujarat 
and there has not been much time for the 
hon. Members to go through the Budget 
provisions made. I may submit, Sir, that 
the debate has been of a very high order 
and has been dominated by political 
events and their assessment. Sir, it was 
natural that the hon. Members from 
Gujarat should have taken part in this 
debate and expressed their feelings about 
the events that have taken place in 
Gujarat. Sir, there has been varied 
reaction and assessment of the situation 
in Gujarat. At this time, when Gujarat is 
limping back to normalcy, as one hon. 
Member had stated, I think it is better not 
to say anything which might stop this 
process of normalcy that is there. 

Sir, there are one or two problems, one 
or two facets of the Gujarat situation 
which have been mentioned here and to 
which I would also like to refer. The hon. 
Member, Shri Bhupesh Gupta spoke, 
spoke very clearly, very definitely, he 
knew his mind when he spoke and gave 
his assessment, his Party's assessment of 
the situation. The debate also was 
highlighted by the fact that some of the 
senior Members of Parliament, of Rajya 
Sabha, took part in the debate. Shri Goray 
also spoke, the Jan Sangh member spoke 
and the hon. Member, Shri Nawal 
Kishore of the Cong(O), also spoke. 
Everybody has put across that there was 
an upsurge in Gujarat. Facts are there and 
it is not my intention nor am I required to 
go into the details of these facts. Sir, our 
parliamentary democracy has developed 
during the last many years in a particular 
form. It is not a status-quo democracy. 
Our people have learnt to express their 
voice outside the  forums  of Parliament 
and 

Legislatures and our country  has seen 
various aspects and facets of the peoples' 
struggle or whatever one may call it, 
which has been seen in various parts of the 
country.    Therefore,    Sir,    our country 
has  acquired an    extent    and depth  by 
the  various movements that have   taken  
place.    They  have  strengthened  our    
democracy     rather    than weakening it. 
My difficulty is to appreciate those hon.  
Members who    could not appreciate these 
struggles that have taken place.  Shri 
Goray very well said that the land of 
Gandhiji has been    in agony and  the land 
of Buddha, meaning thereby Patna, is now 
going through a very difficult period. The 
Jan Sangh Members  also  called    the    
events    in Gujarat and Patna as an 
upsurge. With your permission,    Sir,    
speaking    as a student of political 
science, more than speaking as  a  
Minister, may  I submit to   this   House   
that   the   persons   who shuddered at the 
very name of Naxa-lite, if your assessment 
is that there has been an upsurge in 
Gujarat, in Patna, and these upsurges in 
these places have been on very genuine 
difficulties    and grievances of the    
people,    we also in this House    had    
seen a phenomenon which took place in 
West Bengal? I do not agree fully with 
what happened in Gujarat; I  am 
completely    opposed to what is 
happening    in Patna. It is an attempt to 
subvert all that is best in our Parliamentary 
and in our national life. I do not agree with 
what happened in West Bengal  and  the  
Nexalites.  After all,  they were  also 
students belonging to some of the finest 
colleges, best of the students of the 
Calcutta University. They were also there. 
My point is that this    half undertanding    
of an    event, of a situation that was there    
in    our country,   will    not    lead  to  a  
correct understanding  of  the  situation   
that is taking place. However,  Sir,    the    
fact remains that certain events have taken 
place; the Gujarat Assembly had to be 
dissolved  and the Government had to go 
and President's rule has come there. 
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It is now the responsibility of all political 
forces which believe in democracy, which 
believe in observing the kind of 
democracy as has been evolved in our 
country, it is the responsibility of all those 
political forces to see that we revert back 
to the democratic processes as we have 
understood and as we have evolved. Sir, 
what is actually worrying my mind is that 
there is poverty; there are difficulties; 
there is food shortage; there is shortage of 
various things in our country which this 
House has discussed. The Budget has 
been placed and debated upon and the 
Finance Minister has answered. Various 
aspects of these problems are there. Now, 
Sir, as an hon. Member from our side also 
said that it is the economic difficulties, it 
is probably the hunger that has brought 
the situation in Gujarat and various other 
places to this stage, if you take a position 
like that and say that it is justified to take 
to certain extra-parliamentary forms for 
the redressal of those difficulties, then Sir, 
very many issues are raised; many many 
questions are raised. Shri Bhupesh Gupta 
need not answer this question because he 
is very clear in his mind. But those poli-
tical parties and those political forces who 
do not have this perspective clearer in 
mind, how can they come to the 
conclusion that the difficulties faced by 
the people, hunger and various other 
things, could lead to a situation that 
developed in Gujarat? I am not for a 
moment harping on this fact that they are 
faced with difficulties. You express their 
anger in a democratic manner, in a 
manner that our Parliamentary system has 
accepted. But when it takes to extra-
Parliamentary forms as it happened in 
Gujarat and worst of all it happened as far 
as Patna is concerned, of course, when, if 
I am'permitted to use the expression, 
counterrevolutionary situation is going 
on, then, Sir, it is a matter of serious con-
cern and all these who believe in 
Parliamentary    democracy as we have 

understood and as we have evolved in 
this country, have got to attend to this 
problem. 

Sir, having said these few words, I 
shall now confine myself to some of the 
problems which the hon. Members have 
raised about the Plan outlays in the 
Budget, tribal development, food 
position, irrigation and power, Capital of 
Gujarat and various other things. Sir, as 
far as the tribal development is concerned, 
I am given to understand that at the 
instance of the Planning Commission, 
steps are taken to prepare a draft tribal 
area plan, envisaging an outlay of Rs. 65 
crores. This is apart from the funds that 
are likely to be given to various tribal 
projects from the general sector of the 
Plan for the benefit of the tribal areas. 
This will work out to about Rs. 70 crores 
and the total outlay for development of 
Adivasis in the Fifth Plan would be of the 
order of Rs. 135 crores. I may also 
inform that the general plan is about 14% 
of the Fifth Plan outlay. Similarly, out of 
Rs. 135 crores about 80 to 90 crores will 
be spent on tribal areas during 1974-75 
through the Tribal Development 
Corporation which has been specially 
created for this purpose. 

Sir, some reference was made to 
Central assistance. I am given to under-
stand that Central assistance in 1974-75 
for each State in the whole country in the 
first year of the Fifth Plan is limited to 
what was given in the earlier year, in 
1973-74 and, therefore, every State gets 
an identical allotment. As far as the share 
of the Centre in the Fifth Plan is 
concerned, it will be decided by the NDC 
when it meets next. The Fifth Plan outlay 
as tentatively fixed in consultation with 
the Planning Commission is Rs. 1,053 
crores, but the first year's outlay cannot 
be l/5th of this amount as the expenditure 
will start rising from 
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year to year. A total outlay of Rs. 143 crores 
in 1974-75 was fixed by the State 
Government of Gujarat in consultation with 
the Planning Commission. Sir, when the NDC 
meets and when certain other proposals come, 
then this allotment would increase. 

Sir, the House is aware that as far as the 
Narmada project is concerned, it is a very 
vital matter for Gujarat. It is a matter which 
has to be decided at the highest level. A token 
provision of Rs. 30 lakhs is provided in the 
budget estimates for 1974-75 for certain sur-
veys and services connected with this project. 

Reference was also made to family 
planning. A provision of Rs. 5.26 crores is 
made for 1974-75 and this is a  fully 
Centrally-sponsored scheme. 

As far as the food position is concerned, 
which was very difficult in Gujarat and which 
probably was one of the main ingredients for 
the making of the situation that was there in 
Gujarat, the facts that I have got is that Gujarat 
is exploring all avenues to increase the 
availability of foodgrains in the State. 
Twentyeight thousand tonnes of bajra has been 
purchased from Haryana and Punjab; rice to 
the extent of 2,000 tonnes and maize to the 
extent of 1,500 tonnes have been arranged and 
more purchases are being made. About 5,000 
tonnes of bajra from Karnataka are being 
despatched to the State. The State Government 
has announced its wheat policy for the ensuing 
rabi season and it is expected that the wheat 
crop will be normal and the production will be 
of the order of 7 lakh tonnes. I may inform the 
House that the price of wheat has shown a 
downward trend and the fall has been of the 
order of Rs. 20 per quintal. The number   of   
fair   price   shops    will  be 

increased and action against hoarders has 
already been taken and more vigorous action 
will be taken. 

About Gandhinagar capital project about 
which some hon. Members made some 
criticism, I might say that this project is 
divided into two phases. The first phase is 
estimated to cost Rs. 29.54 crores while the 
second phase is estimated to cost Rs. 16.23 
crores. At present works are taken up under the 
first phase only and an amount of Rs. 27.96 
crores would have been spent in the first phase 
programme up to the end of March 1974. 
About 6,221 different types of residential 
quarters including various Government 
buildings have been completed. Facilities for 
roads, drainage, water supply, etc., in 
Gandhinagar have been developed. It is a 
matter on which only the elected Government 
of Gujarat can take a decision, whether the 
project should be there or should not be there. 
It is a matter which we would not like to de-
cide. Sir, these are the specific matters in the 
budget which were raised by the hon. 
Members. I will end by saying that events in 
Gujarat and some aspects of their extension by 
some reactionary parties to Bihar give us a 
warning signal and I hope that all political 
parties believing in democracy, the kind of 
democracy that we have followed, will take 
note of this warning signal and whatever 
differences they may have with the 
Government, whatever criticism they may like 
to make of the Government, whatever may be 
our failures, at least the basic structure of our 
democracy will be safeguarded and saved by 
the combined efforts of all those parties which 
believe that our democracy has to remain as it 
has remained during the last many years. 

With these  words    I    would    commend 
this budget. 


